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llelwnpllli Projec:t in Andhra PnIdesh (a) the number c:A Gram Panchayats in 

897. SHRI DATIATRAYA BANDARU: 
Will the Minister of WATER RESOURCES 
be pleased to state: 

(a) the Ichampalli project in Andhra 
Pradesh is proposed to be taken under the 
Central Sector; and 

(b) if so. the details Ihereof? 

THE UlNISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND MlNISTER OF STATE OM THE MIN-
ISTRY OF WATER RESOURCES (SHRI 
P.K. THUNGON) (a) No. Sir. 

(b) Does not arise. 

Import of Telephone Equipments 

898. SHA! ANll BASU: 
SHAlMA Tl SUSEElAGOPALAN: 
SHRI A.1OY MUKHO-PADHYAY: 
SHRI TAAIT BARAN TOPDAR: 
SHAI RUPCHANO PAL: 

Wili the Minister of COMMUNICA-
TIONS be pleased to stale: 

(a) WOeCh6r the Government propose 
to import lelephor.e exchange equipments 
to meet incleasing demand in the country; 
and 

(b) if so. the details thereof and the 
'types of equipments for exchanges to be 
importvd? 

THE LflN;STER OF STATE OF THE 
MiNISTRv OF COMMUNICATIONS (SHRI 
SUKH RAM): (a) No. Sir. 

(bj Question does not arise in view of 
a~swef to (8) above. 

89P. SHAfSUP.YAN~YANYADAV: 
Wil the Ministerof COMMUNICATIONS be 
{:.i~':las'll-:f t-;\ state: 

Bihar where telephone facilities have been 
provided during 1990-91. 1991-92 and 1992-
93; 

(b) the number of Gram Panchayats 
without such facility at present; and 

(c) the time by which this facility is likely 
to be provided to remaining villages? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRl 
SUKH RAM): (a) 35.1005 and626 (upto 31-
01-1993) respectively. 

(b) 6823 as on 31.01-1993. 

(c) 31st Match. 1995. 

[English) 

900. SHRI HARIBHAI PATEL: 
SHRI N.J. RATHVA: 

Win the Minister of POWER be pleased 
to state: 

(a) the number of villages electrified in 
Gujarat during the Seventh FIVe Year Plan 
particularty in Chhora Udaipur region and 
the number of Scheduled Caste and Sched-
uled Tribe colonies efectriIed during this 
period; 

(b) the amount earmarked for the pur-
pose duringthe Seventh Plan and the 8I'I'IOlR 
given to GujaraI til dale; 

(c)whethertheGovemment~to 
expand the Rt.nI EIedrification scheme to 
I'I'IOfe areas; 

(d) if so. the target fixed for such ewpan-
sion in Gu;arat during the E"lghth FIVe Year 
Ptan period 31'ld the amount likely 10 be 
sper.t for this purpose; 
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(Rs. in Lakhs) (e) the average rural electrification in 
Gujarat as compared to the national level; 
and 

(f) the step taken by the Govemment to 
bring the average at par with riationallevel? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POWER (SHRI P.V. 
RANGA YY A NAIDU): (a) Gujarat Electricity 
Soard (GEB) has reported electrification of 
2034 villages during 7th FIVe Year Plan in 
Gujarat State out of which 170 villages were 
electrified in Chhota Udaipur TaJuk. During 
7th Plan GEB has reported electrification of 
2983 Scheduled Caste !ocalities in Gujarat 
State, of which 30 Scheduled Caste locali-
ties were form Chhota Udaipur Taluka. 

(b) The amount earmarked for this pur-
. pose during 7th Plan and amount released 
to GEB under R~C programme is as under.-

Allocation DisbutSement 

12026 13487 

In addition to above Rs. 1654 lakhs 
Were allocated and utlIIsed under State Plan. 

(c) to (f). Gujarat has already achieved 
cent per cent level Of village electrifICation in 
the state except for 222 village as on 31 .3.92 
which are declared as not feasible for elec-
trification. However, funds would be pro-
vided to the State for energisation of 
pumpsets a.,d load intensification works. 
The state-wise targets however, are de-
cided on year to year basis during the 
Annual Plan discussions, keeping in view 
the overall availability of financial resources 
and other necessary inputs for rural electri-
fICation programme. 

During the current and next financial 
year the financial and physical allocation for 
Gujarat are as under:-

Year Amount Village pumpsets 
energisation (Rs. in Crores) electrification 

1992-93 22.40 

1993-94 25.40 

In addition to the above, RS.7 crores 
and As. 10 crores have been provided for 
system Improvement work in rural area of 
Gujarat during the year 1992-93 and ·1993-
94 respectively. 

...... of V ... by IIIaIeysia 

901. SHRI HARI KISHORE SINGH: 
Will the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) whether MalaysIa introduced a new 
legislation in Ngafd to issue of visas to 
Incians: 

(b) • 110, the details thefeof and the 

15500 

17000 

reasons therefor; 

(c) WhethertheGovemment have taken 
up this matter with that country: and 

(d) if so, the outcome thereof? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI DlNESH SINGH): <a) Yea, Sir. 

(b) The new legislation makes it man-
datory for visa appaIicantI from India ( u 
wei as from PaIdIIan, Bangladesh and Sri 
Lanka) to 'A)lytwomonlhl in advance, with 
a local spone.« paying Me&aysian doIars 
750 as guarMIee that the applicant .. 
t8lum befcn the expify of visa. 




